CC No. : 0212018

RC No. : ACI 2017 A 0008

Branch : CBI/AC-/New Delhi

u/s : 120B IPC and Section 9 of P.C. Act, 1988
CBI Vs. Pradeep Kumar Mishra & Ors.

10.08.2020

Matter is taken up today and the proceeding are
conducted through video conferencing (CISCO WEBEX) as per
direction of Hon'ble High Court issued vide Circular No.
26/DHC/2020 dated 30.07.2020 in view of the pandemic Covid-18.

Present:  None.
An application has been filed by accused Rishabh
) ggarwal regarding change of his address. New address is taken on
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CC No. : 02/2013

RCNo. : AC 12012A 0008

Branch : CBIACU(I)/ND

u/is : 1208 riw 471 IPC & Sec. 13(2) riw 13(1) (d)
PC Act, 1988

CBI Vs. Mahesh Arora and others.

10.08.2020

Matter is taken up today and the proceeding are
conducted through video conferencing (CISCO WEBEX) as per
direction of Hon'ble High Court issued vide Circular No.
26/DHC/2020 dated 30.07,2020 in view of the pandemic Covid-19.

Written submissions has been filed by accused no.6 Mis.
Tristar Enterprises at the email ID of the Court.
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CC No : 25/2011

RC No : DAI-2010-A-0044
U/S : 174A IPC

Branch : CBI/ACB/New Delhi
CBI Vs, A.K. Reddy

10.08.2020

Matter is taken up today and the proceeding are
conducted through video conferencing (CISCO WEBEX) as per
direction of Hon'ble High Court issued vide Circular No.
26/DHC/2020 dated 30.07.2020 in view of the pandemic Covid-13.

Present  Sh. V.K. Ojha, Ld. Sr. PP for CBI.
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Avenue Complex, New Delhi is resumed.
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(Arvind Kumar)

J PC Act) CBI-10
o R&u“g:athmm Courts
New Delhi/10.08.2020
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b CC No. : 24/2011

RC No. :DAI-2010-A-0044
Branch :CBI/ACB/ND
U/S : 120 B/174A IPC
CBIVs. : P.D. Arya & Anr.

10.08.2020

Matter is taken up today and the proceeding are
conducted through video conferencing (CISCO WEBEX) as per
direction of Hon'ble High Court issued vide Circular No.
26/DHC/2020 dated 30.07.2020 in view of the pandemic Covid-19.

Present:  Sh. V.K. Ojha, Ld. Sr. PP for CBI.

i
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mslgmdlurdmpyofthamdarﬂmllbepiamm
record as and when the regular functioning of the courts at Rouse
Avenue Complex, New Delhi is resumed.
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CC No :05/2012
RC No : DAI-2010-A-0042
uis : 1208, 420, 468, 471 IPC and
13(2) riw 13(1)(d) of P.C. Act, 1988
Branch : CBI/ACB/New Delhi
CBI Vs. T.S. Darbari & Ors.

10.08.2020

Matter is taken up today and the proceeding
conducted through video conferencing (CISCO WEBEX) as
direction of Hon'ble High Court issued vide Circular
26/DHC/2020 dated 30.07.2020 in view of the pandemic Covid-19.
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| Present:  Sh. V.K. Ohja, Ld. Sr. PP for CBI.

used No. 1, T. S. Darbari in person.

[l
—=H ey 4

Y o e T =
5

s

Scanned with CamScanner



No one is present for accused no.4. Notice be issued to
counsel for accused no.4 through whatsapp/email.

Signed copy of this order is being sent through whatsapp
to Ahlmad of this Court with direction to send the same to concerned
official of District Court, RADC for uploading on official web site of
Delhi District Court.

Thaslgnadhardwpyufmaorda'shallbaplawdun
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CC No : 06/2019

ECIR : DAI-2019-A-0007
Branch: CBI/ACE/New Delhi
CBI Vs. G.Ravichandran

10.08.2020

Matter is taken up today and the proceedings are
conducted through Video Conferencing (CISCO WEBEX) as per
directions of Hon'ble High Court issued vide Circular
:l:mn. C/2020 dated 30.07.2020 in view of the pandemic Covid-

Present:  Sh. Navin Kumar Giri, Ld. PP for CBL.
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Accused submits that he will be collecting the said soft copy from
the 10, Ld. Counsel for CBI submits that accused may collect from HIO SI Jai
Prakash, CBL.ACB/New Delhi.

Thus the application filed by accused U/S 207 CrPC is
disposed of.

Put up on 09.09.2020 for arguments on charge.

¥

Accused has also filed an application U/S 457 CrPC. Ld. Counsel
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CC No. : 0212018

RC No. : ACI 2017 A 0008

Branch : CBI/AC-/New Delhi

u/s : 120B IPC and Section 9 of P.C. Act, 1988
CBI Vs. Pradeep Kumar Mishra & Ors.

10.08.2020

Matter is taken up today and the proceeding are
conducted through video conferencing (CISCO WEBEX) as per
direction of Hon'ble High Court issued vide Circular No.
26/DHC/2020 dated 30.07.2020 in view of the pandemic Covid-18.

Present:  None.
An application has been filed by accused Rishabh
) ggarwal regarding change of his address. New address is taken on
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CC No. : 02/2013

RCNo. : AC 12012A 0008

Branch : CBIACU(I)/ND

u/is : 1208 riw 471 IPC & Sec. 13(2) riw 13(1) (d)
PC Act, 1988

CBI Vs. Mahesh Arora and others.

10.08.2020

Matter is taken up today and the proceeding are
conducted through video conferencing (CISCO WEBEX) as per
direction of Hon'ble High Court issued vide Circular No.
26/DHC/2020 dated 30.07,2020 in view of the pandemic Covid-19.

Written submissions has been filed by accused no.6 Mis.
Tristar Enterprises at the email ID of the Court.
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CC No : 25/2011

RC No : DAI-2010-A-0044
U/S : 174A IPC

Branch : CBI/ACB/New Delhi
CBI Vs, A.K. Reddy

10.08.2020

Matter is taken up today and the proceeding are
conducted through video conferencing (CISCO WEBEX) as per
direction of Hon'ble High Court issued vide Circular No.
26/DHC/2020 dated 30.07.2020 in view of the pandemic Covid-13.

Present  Sh. V.K. Ojha, Ld. Sr. PP for CBI.
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Avenue Complex, New Delhi is resumed.

(g

(Arvind Kumar)

J PC Act) CBI-10
o R&u“g:athmm Courts
New Delhi/10.08.2020
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b CC No. : 24/2011

RC No. :DAI-2010-A-0044
Branch :CBI/ACB/ND
U/S : 120 B/174A IPC
CBIVs. : P.D. Arya & Anr.

10.08.2020

Matter is taken up today and the proceeding are
conducted through video conferencing (CISCO WEBEX) as per
direction of Hon'ble High Court issued vide Circular No.
26/DHC/2020 dated 30.07.2020 in view of the pandemic Covid-19.

Present:  Sh. V.K. Ojha, Ld. Sr. PP for CBI.
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mslgmdlurdmpyofthamdarﬂmllbepiamm
record as and when the regular functioning of the courts at Rouse
Avenue Complex, New Delhi is resumed.
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CC No :05/2012
RC No : DAI-2010-A-0042
uis : 1208, 420, 468, 471 IPC and
13(2) riw 13(1)(d) of P.C. Act, 1988
Branch : CBI/ACB/New Delhi
CBI Vs. T.S. Darbari & Ors.

10.08.2020

Matter is taken up today and the proceeding
conducted through video conferencing (CISCO WEBEX) as
direction of Hon'ble High Court issued vide Circular
26/DHC/2020 dated 30.07.2020 in view of the pandemic Covid-19.
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used No. 1, T. S. Darbari in person.
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No one is present for accused no.4. Notice be issued to
counsel for accused no.4 through whatsapp/email.

Signed copy of this order is being sent through whatsapp
to Ahlmad of this Court with direction to send the same to concerned
official of District Court, RADC for uploading on official web site of
Delhi District Court.

Thaslgnadhardwpyufmaorda'shallbaplawdun
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CC No : 06/2019

ECIR : DAI-2019-A-0007
Branch: CBI/ACE/New Delhi
CBI Vs. G.Ravichandran

10.08.2020

Matter is taken up today and the proceedings are
conducted through Video Conferencing (CISCO WEBEX) as per
directions of Hon'ble High Court issued vide Circular
:l:mn. C/2020 dated 30.07.2020 in view of the pandemic Covid-

Present:  Sh. Navin Kumar Giri, Ld. PP for CBL.
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Accused submits that he will be collecting the said soft copy from
the 10, Ld. Counsel for CBI submits that accused may collect from HIO SI Jai
Prakash, CBL.ACB/New Delhi.

Thus the application filed by accused U/S 207 CrPC is
disposed of.

Put up on 09.09.2020 for arguments on charge.
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Accused has also filed an application U/S 457 CrPC. Ld. Counsel
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